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Jal Sparsh Entry Gate 
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Jal Sparsha Entry Gate 
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Jal Sparsh Restaurant  
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Jal Sparsh Rooms 
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Jal Sparsh Rooms 
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Jal Sparsh rooms located near Mula River 
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Hot water Generator 
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Jal Sparsh Rooms 
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Jal Sparsh Rooms 
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Jal Sparsh Restaurant 
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Jal Sparsh rooms located near Mula River Bank 
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Jal Sparsh rooms located near Mula River Bank 
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Jal Sparsh rooms located near Mula River Bank 
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Jal Sparsh Rooms 
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DG set capacity 82.5 KVA 

70 67



 

Kaccha compost pit  -Permanent Pit not provided 
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Septic Tank 
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Sewage Treatment Plant (STP) – 30 CMD 
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Sewage Treatment Plant (STP) – 30 CMD 
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Sewage Treatment Plant (STP) – 30 CMD 
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Sewage Treatment Plant (STP) treated water using for gardening 
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Jal Sparsh Agricultural area 
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Annexure III
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Created with cam scan
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Created with cam scan
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Created with cam scan
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भोगवटादार वग - 2भुधारणा प ती शेताचे थानीक नाव :

खाते . भोगवटादाराचे नाव े  आकार पो.ख. फेरफार  
 182 [ रामकृ ण िवनायक देशपांडे 0.11.30 0.83 ] ( 1531 )
-------------- --------------------------------------- -------------- ----------- ---------- ------------
 249 [ सारीका संतोष ठ बरे ] ( 1331 )

[ संकेत संतोष ठ बरे ] ( 1331 )
[ साथक संतोष ठ बरे ] ( 1331 )
------सामाईक े ------ 0.00.00 0

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 285 द ा य ता हु सुव 0.45.00 3.31 ( 516 )
-------------- --------------------------------------- -------------- ----------- ---------- ------------
 290 रामचं  सहादु मालुसरे ( 612 )

ल मण सहादु मालुसरे ( 612 )
महादेव सहादु मालुसरे ( 612 )
------सामाईक े ------ 0.13.00 0.96

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 10035 [ िनलेश द ा य सुव ] ( 1443 )

[ केतन हिर चं  सुव ] ( 1443 )
[ िकरण हिर चं  सुव ] ( 1443 )
[ नुतन हिर चं  सुव ] ( 1443 )
[ सुमन हिर चं  सुव ] ( 1443 )
[ द ा य ता हु सुव ] ( 1443 )
------सामाईक े ------ 0.00.00 0

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 10344 [ जयवंत बाबुराव सणस ] ( 1494 )

[ द ा य बाबुराव सणस ] ( 1494 )
[ बाळासाहेब बाबुराव सणस ] ( 1494 )
------सामाईक े ------ 0.00.00 0

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 10363 महेश ल मण ठ बरे ( 1331 )

योगेश ल मण ठ बरे ( 1331 )
------सामाईक े ------ 1.04.90 7.71

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 10366 [ बटू गेनू ठ बरे 0.65.00 4.78 0.15.00 ] ( 1501 )

इंदुबाई तुकाराम ठ बरे ( 1501 )
वसंत तुकाराम ठ बरे ( 1501 )

े , एकक व आकारणी
े ाचे एकक हे.आर.चौ.मी

---------- -----------
अ) लागवड यो य े

िजरायत 2.64.00
बागायत -
तरी 1.85.90
एकुण
ला.यो. े 4.49.90
---------- -----------
ब) पोटखराब े

(लागवड अयो य)
वग (अ) 0.10.00
वग (ब) 0.05.00
एकुण
पो.ख. े 0.15.00
---------- -----------
एकुण े  
(अ+ब)

4.64.90

---------- -----------
आकारणी 33.06
---------- -----------
जुडी कवा 
आकारणी

िवशेष 

---------- -----------

कुळ, खंड व इतर अिधकार
कुळाचे नाव व खंड
------------------------------------------
इतर अिधकार
स म ािधकाय या पूव परवानगी िशवाय 
ह तांतरास बंदी - कुळ काय ाने ा त जमीन 
नवीन अिवभा य शत
िबगरशेतीकडे वापर करावयाचा असलेस बा. भा. चे 
50 ट के नजराणा भरणेस पा  ( 1 )
इतर
कुंदन िसबी बाळकृ ण देशपांडे ( 624 )

भाकर तानाजी मगर ( 624 )
िमना रमशे पंिडत ( 624 )
यशवंत तानाजी मगर ( 624 )
र माबाई तानाजी मगर ( 624 )
िवमतन नामदेव पंिडत ( 624 )
इतर
बाळकृ ण जयवंत वै  ( 684 )
िमरा जयवंत वै  ( 684 )
सुरेश जयवंत वै  ( 684 )
बोजा - रा ीयकृत बँक गहाण
बँक ऑफ महारा  शाखा माले कज र  
600000/- िद. 20/11/13 द ा य या िह पुरता ( 
808 )
इतर
अिनकेत नंदु मगर ( 813 )
अंिकता नंदु मगर ( 813 )
ओंकार नंदु मगर ( 813 )
शांताबाई ऊफ नंदा ध िडबा पवार ( 813 )
शंकुतला नंदु मगर ( 813 )
इतर
िनलेश द ा य सुव ( 841 )
बोजा - सहकारी सोसायटी इकरार

गाव नमुना सात ( अिधकार अिभलेख प क )
[ महारा  जमीन महसुल अिधकार अिभलेख आिण न दव ा (तयार करणे व सु थतीत ठेवणे) िनयम १९७१ यातील िनयम ३,५,६ आिण ७]

गाव :- तालुका :- िज हा :-जामगांव ( 556079 ) मुळशी पुणे

भूमापन मांक व उपिवभाग 251 1643002486316430024863PU-ID :

पृ ठ . 1/4

७/१२ डाउनलोड िद. : 10-01-2025 : 19:05:23 PM. वैधता पडताळणीसाठी https://digitalsatbara.mahabhumi.gov.in/dslr/ या संकेत थळावर जाऊन 2506100001317033 हा मांक 
वापरावा.

हा गाव नमूना मांक 7 िदनांक 22/05/2024:01:21:15 PM रोजी िडिजटल वा रीत केला आहे व गाव नमूना मांक 12 चा डेटा वयं मािणत अस यामुळे 7/12 अिभलेखावर वर 
कोण याही सही िश याची आव यकता नाही.
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संगीता ानोबा ठ बरे ( 1501 )
सागर ानोबा ठ बरे ( 1501 )
सािरका संदीप आडसूळ ( 1501 )
मीना अशोक कडू ( 1501 )
सुिनता िवलास मालुसरे ( 1501 )
सिवता िवजय ठ बरे ( 1501 )
सािनका िवजय ठ बरे ( 1501 )
संगीता बाळू सुव ( 1501 )
मंगल हनुमंत पवार ( 1501 )
शोभा भाऊ नबळे ( 1501 )
रेखा बाळू जोरी ( 1501 )
राज  शंकर ठ बरे ( 1501 )
िकसन बटू ठ बरे ( 1501 )
िव णू बटू ठ बरे ( 1501 )
देऊबाई िकसन मगडे ( 1501 )
रखमाबाई चधू शदे ( 1501 )
मालुबाई िव ल नलावडे ( 1501 )
मु ताबाई ल मण ठ बरे ( 1501 )
मंगल अशोक कडू ( 1501 )
------सामाईक े ------ 0.65.00 4.78 0.15.00

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 10395 िनलेश द ा य सुव 1.30.70 9.60 ( 1443 )
-------------- --------------------------------------- -------------- ----------- ---------- ------------
 10424 महेश ल मण ठ बरे ( 1494 )

बाळासाहेब बाबुराव सणस ( 1494 )
द ा य बाबुराव सणस ( 1494 )
जयवंत बाबुराव सणस ( 1494 )
------सामाईक े ------ 0.80.00 5.88

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 10435 सहादू महादू मालुसरे ( 1531 )

मा ती तुकाराम मालुसरे ( 1531 )
------सामाईक े ------ 0.11.30 0.83

-------------- --------------------------------------- -------------- ----------- ---------- ------------

िदनांक 07/08/2020 रोजी ीराम िव काय सेवा 
सह सोसा िल, जामगांव चा द ा य ता हु सुव 
यां या नावे र. .1000000/- कज. ( 1216 )
बोजा - सहकारी सोसायटी इकरार
िदनांक 02/12/2020 रोजी ीराम िव का से 
सोसायटी जामगाव चा केतन हरी चं  सुव यां या 
नावे र. .500000/- कज. ( 1254 )
बोजा - सहकारी सोसायटी इकरार
िदनांक 02/12/2020 रोजी ीराम िवकास 
सोसायटी िल. चा अपाक आई सुमन हरीचं  सुव 
यां या नावे र. .500000/- कज. ( 1255 )
बोजा - सहकारी सोसायटी इकरार
िदनांक 21/04/2022 रोजी ीराम 
िव.काय.सह.सोसा.िल.जामगाव चा द ा य 
बाबुराव सणस यां या नावे .500000/- या 
रकमेचा इकार केला. ( 1375 )
बोजा - सहकारी सोसायटी इकरार
िदनांक 21/04/2022 रोजी ीराम 
िव.काय.सह.सोसा.िल.जामगाव चा महेश ल मण 
ठ बरे यां या नावे .1000000/- या रकमेचा 
इकार केला. ( 1378 )
बोजा - सहकारी सोसायटी इकरार
िदनांक 21/04/2022 रोजी ीराम 
िव.काय.सह.सोसा.िल.जामगाव चा योगेश ल मण 
ठ बरे यां या नावे .1000000/- या रकमेचा 
इकार केला. ( 1379 )
बोजा

माणे द ा य ता हु सुव यानी बँक ऑफ महारा  
शाखा - लवळे यां या कडुन र कम पये 
5500000.00 कज घेवून गहाणखत क न िदले. ( 
1387 )
बोजा - सहकारी सोसायटी इकरार
िदनांक 13/10/2022 रोजी ीराम 
िव.काय.सह.सोसा.िल.जामगाव चा जयवंत 
बाबुराव सणस यां या नावे .200000/- या 
रकमेचा इकार केला. ( 1424 )
बोजा - रा ीयकृत बँक गहाण
िदनांक 01/08/2023 रोजी बँक ऑफ महारा  
शाखा लवळे चा द ा य ता हु सुव यां या नावे 
र. .22500000/- कज. ( 1498 )
बोजा - सहकारी सोसायटी इकरार

पृ ठ . 2/4

७/१२ डाउनलोड िद. : 10-01-2025 : 19:05:23 PM. वैधता पडताळणीसाठी https://digitalsatbara.mahabhumi.gov.in/dslr/ या संकेत थळावर जाऊन 2506100001317033 हा मांक 
वापरावा.

हा गाव नमूना मांक 7 िदनांक 22/05/2024:01:21:15 PM रोजी िडिजटल वा रीत केला आहे व गाव नमूना मांक 12 चा डेटा वयं मािणत अस यामुळे 7/12 अिभलेखावर वर 
कोण याही सही िश याची आव यकता नाही.
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िदनांक 06/03/2024 रोजी ीराम 
िव.काय.सह.सोसा.िल.जामगाव चा महेश ल मण 
ठ बरे यां या नावे .9500000/- या रकमेचा 
इकरार केला. ( 1529 )
बोजा - सहकारी सोसायटी इकरार
िदनांक 13/05/2024 रोजी ीराम 
िव.काय.सह.सोसा.िल.जामगाव चा योगेश ल मण 
ठ बरे यां या नावे .1200000/- या रकमेचा 
इकार केला. ( 1538 )
------------------------------------------

लंिबत फेरफार : नाही.
------------------------------------------
शेवटचा फेरफार मांक : 1538 व िदनांक : 
22/05/2024
------------------------------------------

जुने फेरफार  : (1) (394) (453) (464) (516) (531) (589) (624) (684) (716) (808) (813) (841) (984) (1009) (1196) (1362) (1386) (1418) सीमा आिण भुमापन िच हे : 

पृ ठ . 3/4

७/१२ डाउनलोड िद. : 10-01-2025 : 19:05:23 PM. वैधता पडताळणीसाठी https://digitalsatbara.mahabhumi.gov.in/dslr/ या संकेत थळावर जाऊन 2506100001317033 हा मांक 
वापरावा.

हा गाव नमूना मांक 7 िदनांक 22/05/2024:01:21:15 PM रोजी िडिजटल वा रीत केला आहे व गाव नमूना मांक 12 चा डेटा वयं मािणत अस यामुळे 7/12 अिभलेखावर वर 
कोण याही सही िश याची आव यकता नाही.
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गाव नमुना बारा ( िपकांची न दवही )
[ महारा  जमीन महसूल अिधकार अिभलेख आिण न दव ा (तयार  करणे व सु थतीत ठेवणे ) िनयम १९७१ यातील िनयम २९ ]

गाव :- तालुका :- िज हा :-जामगांव ( 556079 ) मुळशी

  भूमापन मांक व उपिवभाग 251

पुणे

िपकाखालील े ाचा तपशील लागवडीसाठी उपल ध नसलेली जमीन शेरा

वष हंगाम खाते मांक िपकाचा 
कार

िपकांचे नाव जल सिचत अजल सिचत जल सचनाचे साधन व प े

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

हे.आर.चौ.मी हे.आर.चौ.मी हे.आर.चौ.मी

2022-23 खरीप 290* िनभळ भात 0.1300 नदी

2023-24 र बी 10363* िनभळ हरभरा 1.0490 नदी

टीप : ** सदरची न द मोबाइल ॲप ार घेणेत आलेली आहे
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भोगवटादार वग -1भुधारणा प ती शेताचे थानीक नाव :

खाते . भोगवटादाराचे नाव े  आकार पो.ख. फेरफार  
 296 [ राजेश नर सह कुंचुर 0.57.70 5.25 0.01.00 ] ( 2300 )

[ व ना राजेश कुंचुर ] ( 2300 )
------सामाईक े ------ 0.00.00 0

-------------- --------------------------------------- -------------- ----------- ---------- ------------
 11420 िनलेश द ा य सुव ( 2300 )

द ा य ता हू सुव ( 2300 )
------सामाईक े ------ 0.57.70 5.25 0.01.00

-------------- --------------------------------------- -------------- ----------- ---------- ------------

े , एकक व आकारणी
े ाचे एकक हे.आर.चौ.मी

---------- -----------
अ) लागवड यो य े

िजरायत 0.57.70
बागायत -
एकुण
ला.यो. े 0.57.70
---------- -----------
ब) पोटखराब े

(लागवड अयो य)
वग (अ) 0.01.00
वग (ब) -
एकुण
पो.ख. े 0.01.00
---------- -----------
एकुण े  
(अ+ब)

0.58.70

---------- -----------
आकारणी 5.25
---------- -----------
जुडी कवा 
आकारणी

िवशेष 

---------- -----------

कुळ, खंड व इतर अिधकार
कुळाचे नाव व खंड
------------------------------------------
इतर अिधकार
बोजा

माणे द ा य ता हू सुव ,िनलेश द ा य सुव 
यानी कज देणार-बँक ऑफ महारा , 
शाखा-लवळे, पुणे यां या कडुन र कम पये 
22500000.00 कज घेवून गहाणखत क न िदले. 
( 2459 )
[ इतर ]( 2465 ) 
[3 अ जमीन मालक िवधवा ]( 2465 )
------------------------------------------

लंिबत फेरफार : नाही.
------------------------------------------
शेवटचा फेरफार मांक : 2465 व िदनांक : 
23/10/2023
------------------------------------------

गाव नमुना सात ( अिधकार अिभलेख प क )
[ महारा  जमीन महसुल अिधकार अिभलेख आिण न दव ा (तयार करणे व सु थतीत ठेवणे) िनयम १९७१ यातील िनयम ३,५,६ आिण ७]

गाव :- तालुका :- िज हा :-शेरे ( 556153 ) मुळशी पुणे

भूमापन मांक व उपिवभाग 694 3715187771337151877713PU-ID :

जुने फेरफार  : (1) (269) (326) (775) (1315) (1916) सीमा आिण भुमापन िच हे : 

पृ ठ . 1/2

७/१२ डाउनलोड िद. : 10-01-2025 : 19:06:54 PM. वैधता पडताळणीसाठी https://digitalsatbara.mahabhumi.gov.in/dslr/ या संकेत थळावर जाऊन 2506100001297288 हा मांक 
वापरावा.

हा गाव नमूना मांक 7 िदनांक 23/10/2023:01:18:37 PM रोजी िडिजटल वा रीत केला आहे व गाव नमूना मांक 12 चा डेटा वयं मािणत अस यामुळे 7/12 अिभलेखावर वर 
कोण याही सही िश याची आव यकता नाही.

9188



गाव नमुना बारा ( िपकांची न दवही )
[ महारा  जमीन महसूल अिधकार अिभलेख आिण न दव ा (तयार  करणे व सु थतीत ठेवणे ) िनयम १९७१ यातील िनयम २९ ]

गाव :- तालुका :- िज हा :-शेरे ( 556153 ) मुळशी

  भूमापन मांक व उपिवभाग 694

पुणे

िपकाखालील े ाचा तपशील लागवडीसाठी उपल ध नसलेली जमीन शेरा

वष हंगाम खाते मांक िपकाचा 
कार

िपकांचे नाव जल सिचत अजल सिचत जल सचनाचे साधन व प े

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

हे.आर.चौ.मी हे.आर.चौ.मी हे.आर.चौ.मी

2018-19 खरीप िम भात 0.5770

2019-20 खरीप िम भात 0.5770

2020-21 खरीप िम भात 0.5770

टीप : ** सदरची न द मोबाइल ॲप ार घेणेत आलेली आहे
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भोगवटादार वग -1भुधारणा प ती शेताचे थानीक नाव :

खाते . भोगवटादाराचे नाव े  आकार पो.ख. फेरफार  
 409 िनलेश द ा य सुव ( 1375 )

जयंत व लभदास कनेरीया ( 1375 )
इ वरचंद िकशोरीलाल गोयल ( 1375 )
------सामाईक े ------ 0.55.60 0.75 0.04.30

-------------- --------------------------------------- -------------- ----------- ---------- ------------

े , एकक व आकारणी
े ाचे एकक हे.आर.चौ.मी

---------- -----------
अ) लागवड यो य े

िजरायत 0.17.00
बागायत -
तरी 0.38.60
एकुण
ला.यो. े 0.55.60
---------- -----------
ब) पोटखराब े

(लागवड अयो य)
वग (अ) 0.02.00
वग (ब) 0.02.30
एकुण
पो.ख. े 0.04.30
---------- -----------
एकुण े  
(अ+ब)

0.59.90

---------- -----------
आकारणी 0.75
---------- -----------
जुडी कवा 
िवशेष 
आकारणी

3.94

---------- -----------

कुळ, खंड व इतर अिधकार
कुळाचे नाव व खंड
------------------------------------------
इतर अिधकार
बोजा

माणे द ा य ता हू सुव ,िनलेश द ा य सुव 
यानी कज देणार-बँक ऑफ महारा , 
शाखा-लवळे, पुणे यां या कडुन र कम पये 
22500000.00 कज घेवून गहाणखत क न िदले. 
( 2459 )
[ इतर ]( 2467 ) 
[अकृषीक े ाकडे वापर झा यास बाजार भावाचे 
50 ट के नजराणा भर यास पा . ]( 2467 )
------------------------------------------

लंिबत फेरफार : नाही.
------------------------------------------
शेवटचा फेरफार मांक : 2467 व िदनांक : 
23/01/2024
------------------------------------------

गाव नमुना सात ( अिधकार अिभलेख प क )
[ महारा  जमीन महसुल अिधकार अिभलेख आिण न दव ा (तयार करणे व सु थतीत ठेवणे) िनयम १९७१ यातील िनयम ३,५,६ आिण ७]

गाव :- तालुका :- िज हा :-शेरे ( 556153 ) मुळशी पुणे

भूमापन मांक व उपिवभाग 695 3796227100737962271007PU-ID :

जुने फेरफार  : (1) (928) (929) (940) (1375) (1916) (2042) (2467) सीमा आिण भुमापन िच हे : 

पृ ठ . 1/2

७/१२ डाउनलोड िद. : 10-01-2025 : 19:12:23 PM. वैधता पडताळणीसाठी https://digitalsatbara.mahabhumi.gov.in/dslr/ या संकेत थळावर जाऊन 2506100001305949 हा मांक 
वापरावा.

हा गाव नमूना मांक 7 िदनांक 23/01/2024:03:52:14 PM रोजी िडिजटल वा रीत केला आहे व गाव नमूना मांक 12 चा डेटा वयं मािणत अस यामुळे 7/12 अिभलेखावर वर 
कोण याही सही िश याची आव यकता नाही.
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गाव नमुना बारा ( िपकांची न दवही )
[ महारा  जमीन महसूल अिधकार अिभलेख आिण न दव ा (तयार  करणे व सु थतीत ठेवणे ) िनयम १९७१ यातील िनयम २९ ]

गाव :- तालुका :- िज हा :-शेरे ( 556153 ) मुळशी

  भूमापन मांक व उपिवभाग 695

पुणे

िपकाखालील े ाचा तपशील लागवडीसाठी उपल ध नसलेली जमीन शेरा

वष हंगाम खाते मांक िपकाचा 
कार

िपकांचे नाव जल सिचत अजल सिचत जल सचनाचे साधन व प े

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

हे.आर.चौ.मी हे.आर.चौ.मी हे.आर.चौ.मी

2018-19 खरीप िम भात 0.5560

2019-20 खरीप िम भात 0.5560

2020-21 खरीप िम भात 0.5560

टीप : ** सदरची न द मोबाइल ॲप ार घेणेत आलेली आहे
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10/4/22, 3:46 PM Udyam Registration : Zero cost, No Fee and Free Registration of MSMEs. This is official website of Govt. of India, Ministry of MSME. No other website/portal/app is official. MSMEs are requested t…

https://udyamregistration.gov.in/PrintUdyamApplication.aspx 1/1

Udyam Registration Number   : UDYAM-MH-26-0328859

Name of Enterprise M/S JAL SPARSH RIVERSHACK RESORT

Type of Enterprise MICRO ( Based on FY 2020-21 ) Major Activity

TRADING

[For availing benefits of Priority

Sector Lending(PSL) ONLY]

Organisation Type Partnership Social Category General

Date of Incorporation 01/09/2022
Date of Commencement of

Production/Business
01/09/2022

Unit(s) Details

SN Unit Name Flat Building Village/Town Block Road City Pin State District

1
M/S JAL SPARSH

RIVERSHACK RESORT

Gat No

251

At and Post

Jamgaon
Tal Mulshi

Near Bhairavnath

Mandir
Mulshi Pune 412108 MAHARASHTRA PUNE

Official address of Enterprise

Flat/Door/Block No. Gat No 251 Name of Premises/ Building At and Post Jamgaon

Village/Town Tal Mulshi Block Near Bhairavnath Mandir

Road/Street/Lane Mulshi City Pune

State MAHARASHTRA District PUNE , Pin : 412108

Mobile 91*****604 Email: nileshsurve9493@gmail.com

National Industry Classification Code(S)

SNo. Nic 2 Digit Nic 4 Digit Nic 5 Digit Activity Date

1
55 -

Accommodation

5510 - Short term

accommodation activities

55101 - Hotels and Motels, inns, resorts providing short term lodging

facilities; includes accommodation in house boats
Services 04/10/2022

DIC PUNE

MSME-DFO MUMBAI

Date of Udyam Registration 04/10/2022
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Application for Consent/ Authorisation

Sir,
I/We hereby apply for*

1. Consent to Establish/Operate/Renewal of consent under section 25 and 26 of the Water (Prevention & Control of Pollution) Act, 1974 as
amended.

2. Consent to Establish/Operate/Renewal of consent under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981, as
amended.

3. Authorization/renewal of authorization under Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 in
connection with my/our/existing/proposed/altered/ additional manufacturing/processing activity from the premises as per the details given
below.

Consent Information

 
UAN No: Application submitted on:
MPCB-CONSENT-0000236376 11-02-2025

Industry Information

 
Consent To: IIN No.: Submit to:
Operate SRO - Pune II

 
Type of institution: Industry Type: Category: Scale:
Industry O38 Hotels (< 3 star) or hotels

having > 20 rooms and less
than 100 rooms.

Orange S.S.I

Location of
industry/activity/etc:

Name of Local Body:

Local Body JAMGAON GRAMPANCHAYAT

 
EC Reqd.
No

Whether construction-buildup area is more than 20,000
sq.mtr.(Existing Expansion Unit)

No

General Information

 
1. Name, designation, office address with Telephone/Fax numbers, e-mail of the Applicant Occupier/Industry/Institution / Local Body.

Name Address
NILESH SURVE JAMGAON MULSHI,Pune

Designation Taluka
PROPRIETARY Mulshi

Area District
JAMGAON Pune

Telephone Fax
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9850568606

Email Pan Number
jalsparshresort@gmail.com BRQPS5907Q

2. (a) Name and location of the industrial unit/premises for which the application is made (Give revenue Survey Number/Plot number
name of Taluka and District, also telephone and fax number)

Industry name
JAL SPARSH RIVER SHACK RESORT

Location of Unit Survey number/Plot Number
AT POST JAMGAON 694

Taluka District
MULSHI Pune

(b) Details of the planning permission obtained from the local body/Town and Country Planning authority/Metropolitan Development
authority/ designated Authority.

Planning permission Planning Authority
N/A N/A

Name of the local body under whose jurisdiction the unit is located and Name of the licence issuing authority

Name of Local Body Name of the licence issuing authority
JAMGAON GRAMPANCHAYAT JAMGAON GRAMPANCHAYAT

Sanction plan/ Approved layout Plan/Commencement
Certificate

  

  

3. Names,addresses with Telephone and Fax Number of Managing Director / Managing Partner and officer responsible for matters
connected with pollution control and/or Hazardous waste disposal.

Name of Managing Director Telephone number
NILESH DATTATRAY SURVE 9764386693

Fax number Officer responsible for day to day business
NA NA

4. (a.) Are you registered Industrial unit ? No

Registration number Date of registration
0 Apr 23, 2022

5. Gross capital investment of the unit without depreciation till the date of application (Cost of building, land, plant and machinery). (To
be supported by an affidavit/undertaking on Rs.20/- stamp paper, annual report or certificate from a Chartered Accountant for proposed
unit(s), give estimated figure)

Gross capital (in Lakh) * Verified * Terms * Consent Fee
150.00 CA Certificate 2 30000.00

6. If the site is located near sea-shore/river bank/other water bodies/Highway, Indicate the crow fly distance and the name of the water
body, if any.

Distance From Distance(Km) * Name
SH/NH 12.00 Pune-Banglore Highway

River 6.00 Mula

Human Habitation 8.00 MIDC

Religious Place 4.00 Maha Laxmi Temple

Historical Place 34.00 Sinhgad Fort

Creek/Sea 0.00 --NA--
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6b. Enter Latitude and Longitude details of site

Latitude Longitude
0 0

7. Does the location satisfy the Requirements Under relevant Central/State Govt. Notification such as Coastal Regulation Zone.
Notification on Ecologically Fragile Area, Industrial Location policy, etc. If so, give details.

Location Approved Industry
Area

Sensitive Area If Yes, Name Of Area Industry Location with
Reference to CRZ

0 No No 0

8. If the site is situated in notified industrial estate,

 Details
(a) Whether effluent collection,
treatment and disposal system has
been provided by the authority.

No NA

(b) Will the applicant utilize the
system, if provided.

No NA

(c) If not provided, details of proposed
arrangement.

NA

9.

(a) Total plot area (in squear meter) (b) Built up area and (in squear meter) (c) Area available for the use of
treated sewage/ trade effluent for
gardening/irrigation. (in squear meter)

2500 2500 500

10. Month and year of commissioning of the Unit.

2022-04-23

11. Number of workers and office staff

Workers staff Hrs. of shift Weekly off
35 2 24 NA

12.

(a) Do you have a residential
colony Within the premises
in respect of Which the
present application is Made
?

No NA

(b) If yes, please state population staying
Number of person staying Water consumption Sewage generation Whether is STP provided?
0 0 0 No

(c) Indicate its location and distance with reference to plant site.
Number of person staying Water consumption
0 0

13. List of products and by-products Manufactured in tonnes/month, Kl/month or numbers/month with their types i.e.Dyes, drugs etc.
(Give figures corresponding to maximum installed production capacity

Products Name and Quantity

Product
Name

UOM Product
Name

Existing Consented Proposed
Revision

Total Remarks
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Hotels &
Restaurants.

Rooms AGRO
TOURISM WITH
ROOMS

24 0 24 24 AGRO
TOURISM

Products Name and Quantity

Product Name UOM Quantity Remarks
0 --NA-- 0 0

14. List of raw materials and process chemicals with annual consumption corresponding to above stated production figures, in
tonnes/month or kl/month or numbers/month.

Name of Raw Material UOM Quantity Hazardous
Waste

Hazardous
Chemicals

Remarks

0 --NA-- 0 No No na

15. Description of process of manufacture for each of the products showing input, output, quality and quantity of solid, liquid and
gaseous wastes, if any from each unit process.

na

Part B : Waste Water aspects

16. Water consumption for different uses (m3/day)

Purpose Consumption Effluent
Generation

Treatment Remarks Disposal Remarks

Domestic Pourpose 32 30 STP treated water
used for
gardening

On Land for
Gardening

na

Water gets Polluted
& Pollutants are
Biodegradable

0 0 --NA-- 0 --NA-- 0

Water gets
Polluted,Pollutants
are not
Biodegradable &
Toxic

0 0 --NA-- 0 --NA-- 0

Industrial
Cooling,spraying in
mine pits or boiler
feed

1 0 --NA-- 0 --NA-- 0

Others 0

17. Source of water supply, Name of authority granting permission if applicable and quantity
permitted.

Source of water supply Name of Local Body Name of authority granting
permission

Qauntity permitted

Local Body JAMGAON GRAMPANCHAYAT NA 0

18. Quantity of waste water (effluent) generated (m3/day)

Domastic Boiler Blowdown Industrial Cooling water blowdown
30 0 0 0

Process DM Plants/Softening Washing Tail race discharge from
0 0 0 0

19. Water budget calculations accounting for difference between water consumption and effluent generated.
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3

20. Present treatment of sewage/canteen effluent (Give sizes/capacities of treatment units).

Capacity of STP (m3/day)
30

Treatment unit Size (mxm) Retention time (hr)
STP DETAILS ATTCHED 00 0

21. Present treatment of trade effluent (Give sizes/capacities of treatment units) (A schematic diagram of the treatment scheme with
inlet/outlet characteristics of each unit operation/process is to be provided. Include details of residue Management system (ETP sludges)

Capacity of ETP (m3/day)
0

Treatment unit Size (mxm) Retention time (hr)
0 0 0

22.

(i) Are sewage and trade effluents mixed together? No

If yes, state at which stage-Whether before, intermittently or after treatment. NA

23. Capacity of treated effluent sump, Guard Pond if any.

Capacity of treated effluent sump (m3) 0

Effluent sump/Guard pond details No NA

If yes, state at which stage-Whether
before, intermittently or after
treatment.

No NA

24. Mode of disposal of treated effluent With respective quantity, m3/day

(i) into stream/river (name of
river)

NA (ii) into creek/estuary (name
of Creek/estuary)

NA

(iii) into sea NA (iv) into drain/sewer (owner
of sewer)

NA

(v) On land for irrigation on
owned land/ase land. Specify
cropped area.

NA (vi) Connected to CETP NA

(vii) Quantity of treated
effluent reused/ recycled,
m3/day Provide a location
map of disposal
arrangement indicating the
outler(s) for sampling.
Treated effluent reused /
recycled (m3/day)

0 Mode of disposal types Recycle

Mode of disposal types other
(if any)

25. (a) Quality of untreated/treated effluents (Specify pH and concentration of SS, BOD,COD and specific pollutants relevant to the
industry. TDS to be reported for disposal on land or into stream/river.

Untreated Effluent

pH NA

SS (mg/l) NA

BOD (mg/l) NA

COD (mg/l) NA
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TDS (mg/l) NA

Specific pollutant if
any

Name Value

1 NA 0

Treated Effluent

pH NA

SS (mg/l) NA

BOD (mg/l) NA

COD (mg/l) NA

TDS (mg/l) NA

Specific pollutant if
any

Name Value

1 NA 0

(b) Enclose a copy of the latest report of analysis from the laboratory approved by State Board/ Committee/Central Board/Central
Government in the Ministry of Environment expected characteristics of the untreated/treated effluent

NA

26. Fuel consumption

Fuel Type UOM Fuel Consumption TPD/LKD Calorific value
--NA-- --NA-- 0 0

Ash content Sulphur content Quantity Other (specify)
0 0 1 0

27. (a) Details of stack (process & fuel stacks: D. G. )

(a) Stack number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
S1 HEAT PUMP 3 ELECTRICITY

(e) Fuel quantiy (Kg/hr.) (f) Material of construction (g) Shape
(round/rectangular)

(h) Height, m (above ground
level)

0 MS ROUND 4.5

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature ℃ (l) Exit gas velocity, m/sec.
0.3 0 100 0

(m) Control equipment
preceding the stack

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

(o) Emissions control system
provided

(p) In case of D.G. Set power
generation capacity in KVA

na na na 00

(a) Stack number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
S2 DG SET 00 DIESEL

(e) Fuel quantiy (Kg/hr.) (f) Material of construction (g) Shape
(round/rectangular)

(h) Height, m (above ground
level)

0.5 MS ROUND 4.5

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature ℃ (l) Exit gas velocity, m/sec.
0.03 0 NA 00

(m) Control equipment
preceding the stack

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

(o) Emissions control system
provided

(p) In case of D.G. Set power
generation capacity in KVA

00 NA NA 82
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27. (B) Whether any release of odoriferous compounds such as Mercaptans, Phorate etc. Are coming out from any storages or process
house.

NA

28. Do you have adequate facility for collection of samples of emissions in the form of port holes, platform, ladder\etc. As per Central
Board Publication “Emission regulations Part-III” ( December, 1985 )

Poart hole No Details NA

Platform No Details NA

Ladder No Details NA

29. Quality of treated flue gas emissions and process emissions. Quantity of treated flue gas emissions
and process emissions.

Sr.
No
.

Stack attached to Parameter Concentration mg/Nm3 flow (Nm3/hr)

1 S1 DG SET NA 0 0

2 S2 BOILER NA 0 0

(Specify concentration of criteria pollutants and industry/process-specific pollutants stack-wise. Enclose
a copy of the latest report of analysis from the laboratory approved by State Board/Central Board/
Central Government in the Ministry of Environment & Forests. For proposed unit furnish expected
characteristics of the emissions..

NA

Part - D: Hazardous Waste aspect

 
30 Information about Hazardous Waste Management as defined in Hazardous Waste (Management & Handling ) Rules, 1989 as amended
in Jan.,2000. Type/Category of Waste as per

Waste (Annually) Schedule I
Cat No Type Qty UOM
NA 0 --NA--

Max Method of collection Method of reception Method of storage
NA NA NA

Method of transport Method of treatment Method of disposal  
NA NA NA  

Waste (Annually) Schedule II
31. Details about use of hazardous waste

Name of hazardous
waste/Spent chemical

Quantity used/month Party from whom purchased Party to whom sold

NA 0 NA NA

32.

a. Details about technical capability and equipments available with the applicant to handle the Hazardous Waste
NA

b. Characteristics of hazardous waste(s) Specify concentration of relevant pollutants. Enclose a copy of the latest report
of analysis from the laboratory approved by State Board/Central Board/Central Govt. in the ministry of Environment &
Forests. For proposed units furnish expected characteristics
NA
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33.

Copy of format of manifest/record Keeping practiced by the applicant.
NA

34.

Details of self-monitoring (source and environment system)
NA

35.

Are you using any imported hazardous waste. If yes, give details.
NA

36.

Copy of actual user Registration/certificate obtained from State Pollution Control Board/Ministry of Environment &
Forests, Government of India, for use of hazardous waste.
NA

37.

Present treatment of hazardous waste, if any (give type and capacity of treatment units)
NA

38. Quantity of hazardous waste disposal

(i) Within factory
0

(ii) Outside the factory (specify location and enclose copies of agreement.)
0

(iii) Through sale (enclosed documentary proof and copies of agreement.)
0

(iv) Outside state/Union Territory, if yes particulars of (1 & 3 ) above.
0

(v) Other (Specify)
0

Part - E: Additional information

 
39.

a. Do you have any proposals to upgrade the present system for treatment and disposal of effluent/emissions and/or
hazardous waste.
NA

b. If yes, give the details with time- schedule for the implementation and approximate expenditure to be incurred on it.
NA

40.

Capital and recurring (O & M) expenditure on various aspect of environment protection such as effluent, emission,
hazardous waste, solid waste, tree- plantation, monitoring, data acquisition etc. (give figures separately for items
implemented/to be implemented).
NA

103100



41.

To which of the pollution control equipment, separate meters for recording consumption of electric energy are installed ?
NA

42.

Which of the pollution control items are connected to D.G. Set (captive power source) to ensure their running in the
event of normal power failure
NA

43. Nature, quantity and method of disposal of non- hazardous solid waste generated separately from the process of manufacture and waste treatment.
(Give details of area/capacity available in applicant’s land)

Type Quantity UOM Treatment Disposal Other Details
WASTE FOOD 25 Kg/Day cOMPOST MAKING COMPOST MAKING NA

44. Hazardous Chemicals – Give details of Chemicals and quantities handled and Stored.

(i) Is the unit a Majot Accident Hazard unit as per Mfg.Storage Import Hazardous Chemicals Rules ?
NA

(ii) Is the unit an isolated storage as defined under the MSIHC Rules ?
NA

(iii) Indicate status of compliance of Rules 5,7,10,11,12,13 and 18 of the MSIHC Rules.
NA

(iv) Has approval of site been obtained from the concerned authority?
NA

(v) Has the unit prepared an off-site Emergency Plan? Is it updated ?
NA

(vi) Has information on imports of Chemicals been provided to the concerned authority?
NA

(vii) Does the unit possess a policy under the PLI Act?
NA

45. Brief details of tree plantation/green belt development within applicant’s premises ( in hectors )

Open Space Availability Plantation Done On Number of Trees Planted
3716.12 Square meter 3500 Square meter(94 %) 500

46.

Information of schemes for waste Minimization, resource recovery and recycling - implemented and to be implemented,
separately.
NA

47.

(a) The applicant shall indicate whether Industry comes under Public Hearing, if so, the relevant documents such as EIA,
EMP, Risk Analysis etc. shall be submitted, if so, the relevant documents enclosed shall be indicated accordingly.
NA

(b) Any other additional information that the applicants desires to give
NA

(c) Whether Environmental Statement submitted ? If submitted, give date of submission.
NA
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48.

I/We further declare that the information furnished above is correct to the best of my/our knowledge.

49.

I/We hereby submit that in case of any change from what is stated in this application in respect of raw materials,
products, process of manufacture and
treatment and/or disposal of effluent, emission, hazardous wastes etc. In quality and quantity; a fresh application for
Consent/Authorization shall be made and
until the grant of fresh Consent/Authorization no change shall be made.

50.

I/We undertake to furnish any other information within one month of its being called by the Board

Yours faithfully
Signature :
Name : NILESH SURVE
Designation :

Additional Information

 
Air Pollution

Sr No. Air Pollution Source Pollutants APCS Provided Remark
1 DG SET 82 KVA NA NA NA

2 HEAT PUMP NA NA NA

Separate EM Provided No Other Emission Sources NA

Measures Proposed NA Foul Smell Coming Out No

Air Sampling Facility Details N/A

D.G. Set Details

Description Capacity(KVA) Remarks
DG SET 82 NA

Hazardous Waste Generation

Hazardous Waste Quantity UOM Treatment Disposal Other Details

CHWTSDF Details

Member of CHWTSDF CHWTSDF Name Remarks

Cess Details

Cess Applicable Cess Paid If Yes, UpTo
No No Jan 1 1900 12:00:00:000AM

Legal Actions
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Legal
Action
Taken

Legal Record Of Company Legal Action Details Remarks

No

Bank Guarantee Applicable: No  

Annexure

Environment Clearance

Date Project Details Capital
Investment(Crs.)

Total Plot area(sq.
mtrs.)

Total Built up area(sq.
mtrs.)

Amendment/Extension

Jan 1, 1900 0 0 0
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Thank you. Your payment has been successfully received with following details.

Transaction Receipt

Transaction Status: Success

Transaction Reference no: ZHD5LXK0DD2NVZ

Transaction no: TXN2502003907

Transaction On: 18-02-2025 12:26:11

Payment For: MPCB-CONSENT-0000236376

Email: jalsparshresort@gmail.com

Mobile no: 9850568606

Amount: 30000.00 INR.
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Annexure 4 

 
 
 

 
Point no. 3: You have installed one DG set having 
capacity 82.5 kVA & one Hot Water Generator. 
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DG Set Details: 

As per you raised the point regarding the DG set, We have Installed DG set with 82.5 

kVA capacity with 3.5 m stack height as per CPCB Norms and the same photographs have 

been mentioned below. 

 
 

 

109106



 

 

 

 

 

 

 

 

 

 

110 107



Hot Water Generator Details: 

With reference to Hot water Generator, We are running a Agro tourism resort 

activity and for the same we are using the electric hot water generator of 3000 liters 

capacity for the requirement of hot water. The generator details have been mentioned 

below: 
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Annexure 5 

 
 
 
 

 
Point no. 4: You have not provided any disinfection 
system to the treated domestic effluent before 
discharging in into the premises. 
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STP Details: 

We are operating the agro-tourism resort on our own farm. As per the compliance 

requirements, we have installed a 30 KLD sewage treatment plant (STP) with appropriate 

treatment processes. The treated water from this plant will be used for our farming and 

gardening activities. The 30 KLD capacity STP has been fully installed and is operational, 

providing primary, secondary, and tertiary treatments. The tertiary treatment includes an 

Alum Tank (AT), Dual Media Filter (DMF), and Disinfection.  

STP photographs: 
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Created with cam scan
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Created with cam scan
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Created with cam scan
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Created with cam scan
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Created with cam scan
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Created with cam scan
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Created with cam scan
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Created with cam scan
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Created with cam scan

124 121



Created with cam scan
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Created with cam scan
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Annexure 6 
 
 
 
 

 
Point no. 5: You are using the borewell water from 
one borewell which is within the premises of your 
resort and for that you have not obtained the NOC 
from Central Ground Water Authority (CGWA). 
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Phone No. 020-25811694 
Fax No. 
e-mail : 

MAHARASHTRA POLLUTION CONTROL BOARD 
REGIONAL OFFICE - PUNE 

To, 

020-25811701 

visit us: wwW.mpcb.goV. in 
ropune@mpcb.gov.in 

ROP/ MPCB/Directions /2503120012 

Ref: 

M/s. Jalasparsh Riverside Resort Proprietor, 

Tal. Mulshi, Dist. Pune- 08. 
(Nilesh Dattatraya Survey), S. No. 251, Village Jamgaon, 

MAMARASIIIR 

"Your Service is our Duty"" 

Sub: Conditional Directions under section 33A of the Water (Prevention & Control of 

Pollution) Act, 1974 and 31A of Air (Prevention & Control of Pollution) Act, 1981. 

1) Application filed before Hon'ble NGT (WZ) Vide OA No. 200/2024 

Dtd. 06/03/2025. 

2) Legal action proposal submitted byy the Sub Regional Officer, Pune-ll vide no. 
MPCB-LEGAL-ACTIONS-MPCB-LEGAL ACTIONS-160225007. 

3) Proposed directions issued by the Board vide no. MPCB/ROPIPDI2503060001, 

4) Personal hearing conducted on 12/03/2025. 

Jog Centre, 3rd FIloor, 
Wakdewadi, 

Old-Pune Mumbai Road, 
Pune- 411003 

Date: 12/03/2025 

With reference to the above, the personal hearing extended on 12/03/2025. Considering your 
submissions during the Hearing and Report of Sub Regional Officer MPCB Pune-l. The Board has 
decided to issue following Conditional Directions, 

(1) You shall not operate resort / restaurant activities consisting of 24 rooms, 02 
restaurants, 02 storerooms and 01 swimming pool without obtaining consent to 
operate from the MPC Board." 

(2) You shall make necessary changes in the application submitted for obtaining consent 
to operate from the MPC Board. 

(3) You shall operate and maintain the existing facility provided for treatment of solid 
waste (bio degradable waste) continuously. 

(4) You shall operate and maintain the existing Sewage Treatment Plant (STP) 
continuousy and you shall ensure the disposal of the treated effluent scientifically 
within the premises only. 

(5) You shall operate disinfection system provided to the treated domestic effluent before 
discharging within the premises. 

(6) You shall operate and maintain air and noise pollution control system provided to the 
DG set. 

Copy submitted to: 

(7) You shall not extract the ground water without obtaining Permission/NOC from the 
Central Ground Water Authority. 

(8) You shall submit the fresh Bank Guarantee of Rs.1,00,000/- (One Lakhs Only) 
towards ensure the compliance of above directions. The Bank guarantee shall submit 
within 15 days in faver of Regional Officer, MPC Board, Pune. 

You shall submit action taken report on above directions, in case you fail to comply with the 
above directions the Board will have no option to initiate further legal action as deemed fit, which 
may please be noted. 

1. Joint Director (APC), MPCB, Mumbai 
2.. P& Law Division / Law Officer, MPCB, Mumbai. 

For and onþelalf of MPCB 

(u. s.Salunkhe) 
Regional Officer, Pune 

Copy to : The Sub-Regional Officer, M.P.C. Board, Pune-ll : You shall submit the verification report of above directions. 
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